
No.2026594 Registered No. N. E. 930.

TRIPURA       GAZETTE
        Published by Authority

   EXTRAORDINARY ISSUE
  Agartala, Tuesday, March 31, 2026 A.D., Chaitra 10, 1948  S. E.

PART--IV-- Bills  introduced  in  the Tripura Legislative Assembly : Report of Selection Committees
   presented  or  to  be  presented to the Assembly and Bills published before introduction
   in that Assembly.

No.F.7(13-23)-LA/2026./855   Dated, Agartala, the 16th March, 2026

NOTIFICATION



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

2



3

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



4

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



5

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



6

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



7

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



8

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



9

Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

10



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

11



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

12



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

13



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

14



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

15



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

16



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

17



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

18



Tripura Gazette,  Extraordinary Issue, March  31,  2026  A. D.

19Printed at the Tripura Government Press, Agartala.


